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BENCH-I
NATIONAL COMPANY LAW TRIBUNAL

KOLKATA BENCH"
KOLKATA

C.P(IB) NO.244/KB/2017

Present: Hon’ble Member (J) Shri Vijai Pratap Singh
Hon’ble Member (J) Shri Jinan K.R

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 07'" November 2017, 10.30 A.M

Name of the Company | Burn Standard Company Ltd

Under Section 10 IBC
Sl. Name & Designation of Authorized Appearing on behalf of Signature with
No. Representative (IN CAPITAL date
LETTERS)
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07/11/2017
CP(IB) No. 244/KB/2017
Burn Standard Company Ltd.

ORDER

Ld. Resolution Professional (RP) as well as Ld. Advocates on behalf
of the operational creditors, corporate debtor and workers’ union and

officers’ associations are present.

Heard the arguments of the Ld. RP. He has filed his progress report
dated 06/11/2017. This progress report may be taken on record. RP has
further informed that CoC has unanimously decided for seeking extension
of time for filing Resolution Plan. RP is directed to file application for
extension of time period in proper form before 15/11/2017 along with the

minutes of the CoC for our consideration.

Ld. Counsel appearing on behalf of workmen and ex-employee
workers union that in spite of Court’s Order their claims have not been up-
loaded on the website. Ld. RP has informed that in compliance of the
Tribunal’s order if the claim has been submitted in appropriate form, he has

uploaded the same in the website.

However, we inclined to interfere in the working of the RP at this
stage. After filing of Resolution Plan if any objection is received, which will

be disposed of accordingly.

List on 20/11/2017.
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"~ (JinanK.R.) (Vijai Pratap Singh)
Member (J) Member (J)




